has been from 50.30% in the lat round to 52.19%% in the 2nd round. Under SSA, several steps have
been taken to improve the standard of primary education. These include, inter-alia, recruitment of
10.30 lakh additioral teachers to improve Pupll-Teacher Ratio, regular In-service Training of
Teachers, distribution of Free Textbooks for children in Primary and Upper Primary classes, Learning
Enhancement Programmes for Mathematice and Language, School and Teacher grants, Academic
support to Primary and Upper Primary schools through Black Resource Centres (BRCe) and Cluster

Resource Centres (CRCe) eto.

() and () The Central funds allocated for the SSA programme curing the $th Plan, 10th Plan
and 11th Plan ( up to 2010-11) are Re.500.00 crore, Re.27,896.25 crore and Rs.54,371.00 crore
respectively. The Performance Audit report an SSA far the period 2007-02 to 2004-05, submitted by
the Comptraller and Auditer General of India in August, 2006, indicates that an amount of Bs.53 crare
can be classified as expenditure, not covered under the SSA guidelines. The Government of India
has directed the States/UTs to recoup the inadmissible expenditure to the State SSA programmes.
The State/UTs have also been strictly instructed to avoid recurrence of such instances in future. The
Financial and Procurement Manual for SSA lays down detailed procedures on accounting, fund flow
arrangements, financial repaorting, internal contrals, external audit and procurement procedures, etc.
Cancurrent finandial reviews are undertaken by a professional body of auditars, and field monitaring

is undertaken by Sacial Scence Institutions.
Funds and foreign assistance to States for SSA

$2204. SHRI DHIRAJ PRASAD SAHU: Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(&) the progress in the implementation of Sarva Shiksha Abhiyan in the country, State-wise;
(b)  whether States have been given adequate funds for this purpose;
(c) ifso, the detalls thereof;

(d) whether Government has sought any kind of foreign assistance for providing primary

education to childrenin the country;

(g) ifso, the detalls thereof; and

F#Onginal notice of the guestion was receved in Hindi
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()  theaction being taken to enaure universalisation of primary education in the country?

THE MINIETER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARD): (&) State-wise detalls of progress since inception of Sarva
Shiksha Abhiyan (SSA) in the country is given in Statement (See below).

(o) and (©) Yes, Sir. Under SSA, the Annual Work Plan & Budget (AWP&B)), submitted by
each State/UT is considered and approved by the Project Approval Board (PAB) every year as per
norms. Funds are released to States/UTs on the basis of the approved fund sharing pattern after
verification of the State shares released, and after deduction of unspent balances, if any, of the funds

releaged in the previous year.

(d) and (&) Three external funding agencies, namely the \World Bank, Department for
International Development (DFID) and European Commission (EC) provide partial suppart for
implementation of the SSA programme. External assistance is provided through a reimburgement
aystem, under which expenditure is first incurred by the Government of India through the State
Implementation Societies for SSA, and thereafter reimbursed by the external agency as per a pre-
defined annual ceiling. The external agencies have provided support in two phases, namely Phase-1
for the period 2004-07 during which the World Bank, DFID & EC reimbursed Rs.2233.78 crore,
B54.75 crore & 942.94 crore respectively, and Phase-|l for the period 2007-10 during which the
three external agencies reimbursed Rs. 2735.14 crore, 962.47 crore & 314.79 crore respectively. For
2010-12 the World Bank has signed an agreement for US$ 760 million and DFID has committed £14%

million.

() The S8A programme aims at universalisation of elementary education amongst children
inthe age group 6-14 years in a time bound manner. Till 31.3.2010, 3,03,002 new schoals have been
opened, 2,49,542 school buildings, 10,77,727 additional classrooms have been constructed,
1,92,486 drinking water facilities and 3,719,607 tcilete have been provided. In addition, 10.30 lakh

teachers have been recruited.
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Statermnent

Statewise detalils of prograss since incaption of 554

S.No. State Cumulative Achievements upto 2009-10
MNew schools Schoal Additional Teachers
opened buildings classrooms recruited
constructed constructed

1 2 3 4 & &

1 Andhra Pradesh 7995 Q646 46870 39766
2 Arunachal Pradesh 1126 789 3124 5226
3 Assam 1527 84650 44038 0
4 Bihar 31253 13052 137590 160145
& Chhattisgarh 16802 18367 34989 53148
e} Gea 5 0 77 e
7 Guijarat 0 797 20341 0
8 Haryana 2301 1248 Ti2 B934
K4 Himachal Pradesh 115871 0 837 3453
0 Jammu & Kashmir 12038 8829 7193 30421
il Jharkhand 27270 26212 43164 83489
2 Karnataka 10868 3604 43098 22882
13 Kerala 0 397 &244 0
M Madhya Pradesh 520971 42347 77520 78672
% Maharashtra 7662 1E521 46107 12158
(] Manipur 0 457 163 0
i Meghalaya 4265 2468 5112 11081
18 Mizoram 314 1201 1206 1886
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? Nageland 236 333 4188 520
20 Orissa 16605 B346 38780 68752
21 Punjab 12 1198 18371 4843
2 Rajasthan 47820 8340 72722 23119
23 Sikkim 84 64 580 185
24 Tamil Nadu 6813 7957 27956 27659
2 Tripura 1556 1713 1964 5341
20 Uttar Pradesh 43647 47843 233677 249481
27 Uttarakhand 2440 3476 6402 5998
28 West Bengal 4135 5278 1248717 61605
2 Andaman Nicobar 10 1 118 &7
30 Chandigarh 18 14 220 749
31 Dadra MNagar Haveli 92 &1 373 8
32 Daman and Diu 8 2 5 &3
33 Delhi & 10 1399 34
34 L akshadweep Q H ¢! 28

Pondicherry 10 12 422 36

Total SSA 303002 245542 077727 10302071

Admission of poor children in schaols

122056, SHRI MOHAN SINGH: Will the Minister of HUMAN RESOURCE DEVELOPMENT be

pleased to state:

(a) whether various High Courts in the country along with Government haeve made
admizsion of 10 per cent poor children in corvent schools compulsory; If sa, whether any rules have

been formulated for the compliance of these guidelines ;

F#Onginal notice of the guestion was receved in Hindi
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